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E-mail:  dcofficejammu@gmail.com Fax: +91 191 2546223
24X7 Helpline: 1077

Website: http://jammu.gov.in ﬁ Ph: +91 191 2544366

VERNMENT OF JAMMU AND KASHMIR
FFI F THE DEP MMISSIONER JAMM

Wazarat -1 K)-Indi | i

The Consultant Judicial,

Hon'’ble National Green Tribunal,
Principal Bench,

New Delhi.

No: Dojzozs/NGT/zz?af/z(. ;(/gq Date:- | { -12-2025

Sub:- Report on behalf of Joint Committee constituted in
pursuant to the Hon'ble National Green Tribunal, order
dated 25-03-2025 passed in OA No. 114/2025 titled
“Sushil Kumar Versus Union Territory of Jammu and
Kashmir & Ors”. '

Sir,

In compliance to the directions of Hon'ble National Green Tribunal,
order dated 25-03-2025 passed in OA No. 114/2025 titled
“Sushil Kumar Versus Union Territory of Jammu and Kashmir &
Ors”, the report of the Joint Committee is submitted herewith.

It is therefore, requested that the report may kindly be taken on
record and placed before the Hon'ble NGT for consideration.

Encl:- As Above.

Yours faithfully,

el

V' -
7 £

Deputy Commissioner
Jammu
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

In: O.A. No 114/2025

IN THE MATTER OF:

Sushil Kumar
APPLICANT
Vs
Public Works Division and Ors.
RESPONDENT
Dr. Rakesh Minhas,IAS, Deputy Commissioner, Jammu

Report on behalf of Joint Committee constituted in pursuant to the
Hon'ble National Green Tribunal, order dated 25-03-2025 passed in

OA No. 114/202S titled “Sushil Kumar Versus Union Territory of
Jammu and Kashmir & Ors”.

MOST RESPECTFULLY SHOWETH:

1. That the above-captioned matter is pending before this Hon'ble

Tribunal, and the case is now listed for hearing on 16.12.2025.
2. That the Hon'ble National Green Tribunal vide Order dated 25-03-

2025 in OA No. 114 /2025 directed as follows:-

7. "Hauving regard to the seniousness of the allegation made in

coﬂ'\“‘me onginal application, we form a joint committee
< NN .

Q IN comprising of the representative of the Member Secretary

Central Pollution Control Board (CPCB), Member Secretary

State Pollution Control Board (SPCB), RO, MoEF&CC,
Chandigarh and District Magistrate, District Jammu who
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will act as a nodal agency. Committee will visit the site,
ascertain the correctness of the allegation made by the
applicant and the extent of illegal dredging in the nver bed
by respondent/project proponent and submit action taken
report before the Tribunal within eight weeks.

8.A copy of this order be forwarded to members of the joint

committee by email for compliance.”

3. That in compliance to the directions of the Hon'ble NGT, the
Joint Committee conducted site inspections in the Districts of
Jammu, Kathua and Samba and the reports are annexed as
Annexure I, 11 & IlI for the kind perusal of the Hon'ble Bench.

Prayer:
In the premises, it is therefore respectfully prayed that the

report may kindly be taken on record before the Hon'ble National

y

0 WImer

A
Dr. Rakesh lghas,lAS
Deputy Commissioner, Jammu

Green Tribunal for consideration.

Through Counsel

Gautam Singh

Chamber No.71,

Supreme Court Compound,
Supreme Court of India
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Office
Geology & i of the District Mineral Officer Jammu

ning Department Government of Jammu & Kashmir (UT) 180005-New
Plot JDA Building Jammu
Emil._.r..l";'___’,\: 1T 115181 1 r

. il vi2UL.COMm

Eactual Report of the Joint Committes
The Joint Committee of following officers:

1. Deputy Commissioner, Jammu

1. Member, Pollution Control Board

Conducted the sites visit of granted disposal permits in River Tawi in favour of M/s Apco infratech, M/s Gawar
Construction, M/s Shivalaya Construction, on 17.06.2025.

Dunng the visit conducted, the joint committee
accompanied by Projects Proponents focused the following areas and points:
1.

Yalidity of Disposal Permits aranted.

The Joint Committee found out that the Geology & Mining Department has issued permit to M/s Apco
Infratech, 06 No's to M/s Gawar Construction and 04 No's to M/s Shivalaya Construction against the

dredging material of the river. Monitoring and  sale of dredged material made through online departmental
portal of sale & purchase.

Safe disposal of the sadiments.

Various minerals such as sand, slit, soll, gravel, etc., resulting from dredging up to the depth of 01 meter
accumulated and transported only after obtaining royaity pass/permit and permission from the Geology &
Mining Department. The matenal is disposed of at the selected disposal site. Major use of dredged material

Includes construction and protection works for nighway, flood embankment etc. Desilted materials have not
been used for NIng up of wetlands and water bodies.

Environment safeouards.

Dredged matenals do not cause any inconvenience to anyone and that the operation is carried out without
any camage or 10ss to the environment. The task of dumping the minerals during dredging operation has

been done meticulously. The eco-system and aquatic system of the River Tawl are not harmed. Dredging
activities haited during the monsoon season.

Statutory clsarancs from the concarmed agencies.

The agencies have obtained necessary permission from the Geology & Mining Department as per the
prevailing government rules and any other required permission from the relevant departments.
S.

Rules and Parameters for Dredaing Activity,

Compiiance with the reguiations and guidelines at granted disposal permits by the Geology & Mining
Department also examined and found to be In accordance with.

Thus joint committee after undertaking the above mentioned points into consideration and after proper study of
accumulated material like RBM in the nverbeds, found permission is granted only efter fulfillment of pre-reguisites

under rules and the permissible quantity of dredging material for the agency along with photographs enciosed
herewith is mentioned below against each:

S.No. Agency Quantity Total Quantity issued Balance Qty In
aliotted In MT | in MT MY
1. M/s 824750 MT 528470 MT 296280 MT
2. _M{s Gawar Construction 925500 MY SB82000 MT 343500 mMT
3. M/s Shivalaya Construction 3285000 MT 1450000 MT 1835000 MT
Hence submitied,
Yours Faithiully,
District Minersl ) Jammu

Submitted for further necessary action please.
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Yemr
| Yoo IS' | Name of the | DP Issued in | Name of the | DP Type of | Quantit | Quantity ‘m;‘, GR |
| = . | 4o  DepartmenVE | Favourof | autnonty lssved | Mineral | v issued | Aliowed | Collected | number
| | xecuting authorising for which | through | through [
| Agency from issuance of DP  DPissued | DP in [ DP /STPIn -
| whome MT MT |
l requests
‘ | recewed
. —
202324 |1 [ Snivalaya Shivalaya Joint Dirctor | Yes RBM 94178 | 3024352 | J080075 | Onkne
| Construction | Construction | Geology & Mining | (dreaged) !
\ Jammu/  Distnal
l Mineral Officer
‘ Jammu
I ]
1
2025-25 | 2 | APCO APCO Joint Dirctor | Yes RBM 245000 | 724735 8121750 | Onine
Infratech pwt | Infratech pvt | Geology & Mining (greaged)
Lo Lo Jammu/ Distnct
Mineral  Officer
I Jammu
3 Gawar Gawar Jont Dwctor | Yes RBM 270000 | 934941 8950500 | Onhne
Construction Construction | Geclogy & Mining (dredged)
Ld Ltd Jammu/ Distnct |
Mineral Officer
Jammu
4 Shivalaya Shivalaya Jont Dirctor | Yes RBM 794952 | 3024352 26352658 | Onhine
Construction Construction | Geology & Mining (dredged) l
Jammu/ Distnct
Mineral  Officer |
Jammu
2025-26 | S Gawar Gawar Jont Dirctor | Yes RBM 221750 | 934941 7351012 Online l
Construction | Construction | Geology & Mining (dredged)
Led Lra Jammu/ Distnct
Mineral Officer
Jammu
& | APCO APCO Joint Dirctor | Yes RBM 163000 | 724735 5403450 | Online |
Infratech pwvt | Infratech pvt | Geology & Hwining (areaged)
Lta Lia Jammu/ Distnct
Mineral  Officer
Jammu
7 | Shivalaya Shivalaya Joint Dirctor | Yes RBM 304700 | 3024352 10100805 | Online
Construction | Construction | Geology & Mining (dreaged)
Jammu/ Distnct
Mineral Officer i
Jammu
e
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Umar Colony, Tawi Vihar, Jammu,
180019

Lat: 32.7723226  Long: 74.8917377
14-12-2025 11:38 AM +0530

Wi..22 1km/h  Press..3® 1019 h...
Hum..4 26% Tempe.. 4§ 19°C

Umar Colony, Taw: Vihar, Jammu, 180019

Lat 32 7728986 Long: 74.8920001

14-12-2025 11:39 AM +0530

Wind 1 km/h Pressura P 1019 hPa
Humiaity 26 % Temperature 94 19 °C
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a
conducted the site vist of qﬂmmnﬁhmmammhwummw
Infrastructure Pt Lzd and M/3 Vishws Samudra Engineering Py Rd on 23.06.2025. During the visk conducted, the joint

committee accompanied by Projacts Proponents focused the fallowing arsss and points:
1. Yalkity of Dissesal Parmits arnnted.

The Joint Comeittee found out that the Geology & Mining Department has lasued 08 nos. of disposal Permits to M/s

4. Sattary casrance from the concermed soencies.

S. Rules and Parymetars for Dredoine Activity,

mmhwmmnwﬂmwuwammw

siso examinad and found to be in accordance with.

Thus mmmnmm.-mmmwmmdm
Jﬁﬂhh“““hm“ﬂﬂMMGmmmm
unmmu«m-whnwmﬂmmmam

below against each:

SNe. | Agency Wo. of Disposal ¥Kind of maturis] MHTII'—"

ANNExORESTD

1 W/ Meghs Engineering & (] RBM (dredged) 295126
Infrastructure PVt Led.

z Wi Vishwa Semudra 06 _ ABM (dredged) 245000

District Mincral Officer Submitted for fAurther n/a please .
Geology & Mining Dept:
Kathua.

(D Scanned with OKIW Scanner
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0.-“7::“ Moms of the sutherity i
Yo |seme, [O e DP swed in foveur of | suthorising susncaof | OF lesued | '™ el B e ! | Amount cotiected | G number
FORUESES Pecsdsed b ¢
Magha Engineering & | Maghs Engineering & |loint Director, Geology &
HOAB | 1 | itrastructure Pt itd | infrastructure Pt Lrd Mining Deptt. lammuy - ABM [dregded) Iss MT 797844 4850448
Maghs Engineering & | Magha Engineering & |Joint Director, Geology &
2 | wirestructure Pvt 134 | infrastructure vt L1 Mining Deptt. Jammu Yes REM (dregded) 13690 MT 451770 7445107
2023204 | 3 | Meghs Enginaering & | Maghs Engineering & |Joint Director, Geology &
Infrastructure Pt Lid | infrastructure PVt Ltd | Mining Depte. Jammu - REM (dregded) 9643 MT 319539 7445106
Magha Enginoering & | Meghs Engineering & [Joint Director, Geology &
¢ | wtrastructure P 139 | nfrastructure Pt Lad | Mining Depre. sammu | Y™ ABM (dregded) | 43666 MT 100578 7045109
Magha Engineering & | Magha Enginsering & [Joint Director, Geology &
* | infrastructure Pt Ltg Infrastructure Pvt Ltd | Mining Deptt. Jammu e REM (dregded) 43627 MT 1439691 7646548
2004-25 Meghs Engineering & | Magha Enginesring& |  Director, Geology &
B ; At 8 Pt Ltd Mining 0 AK yes ABM (dregded) S7672 MT 1903176 J445947
7 | WsVishwa Samudra | M/s Vishwa Samudra |  Director, Geology &
Engineering Pvtltd | Engineering Pyt Lid Mining Deptt. J&K L RBM (dregded) 92000 MT 3036000 7046963
Magha Enginesring & | Magha Engineering & |Joint Diractor, Geology &
‘ Infrastructure Pyt itd | infrastructure Pvtitd | Mining Deptt. fammu Yes REM (dregded) 46000 MY 1818000 7450285
Meghs Engineering & | Megha Engineering & |loint Director, Geology &
wE—) ¥ infrastructure Pt Ltd | Infrastructure Pvt Ltd | Mining Deptt. Jammu Yos ROM {(dregded) 49500 MT 1633500 7450286
M/s Vishwa Samudra | M/s Vishwa Samudrs |  Director, Geology
. Engineering Pt Ltd | Engineering Pvi Lid M,,,.,; D,w_,‘: Yes RBM (dregded) 153000 MT S045000 7450282
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ﬂNNEXU RE-—a—m_\\

S
Mo of the ber
Type of Mineral GR num
Depsrrment/ Quantity allowed
DP nswed in Name of Authority suthorising BIUance| cry g jgied | for which DP o/STP Amount Collected JOD Nos
Your |S.Neo| Lmsasting Agency o» through DP/
tovour ol ol Issued
L R
reauTRs receed
- M/S Vishwa Samudra Difectof . P Issued sand 90000 2295000 013359 . 011160
| W l Engineering Pvt L1d Geology & Mining Department , IBK =]
x| 2 NHAL M/S Vishwa Samudra Joint Director , DP hisued aBM 30000 990000 13439
Engineering Pt L1d. Geology 8 Miring Department Jammu
M/S Vishwa Samudra Joint Director ,
990000 13500
o0 | 3 - tngireering Pvi. 11 | Geology & Mining Department Jommy | 7 2004 " o
M/S Vishwa Samudra Joint Director
L] 4 -
10 NHA Engineering P10 | Gealogy & Mining Department Jammy | 07 "9 ABM 50000 1657500 904727
M/S Vishwa Samudra loint Director
014 | S N '
ol Engineering Pvi. Lid. | Geology & Mining Depariment jammu DP hasued Sand 40000 1326000 904725
M/S Vishwae Samudra Joint Darector
W | e HHAL :
Engineenng PVt 118 | Geology & Mining Deparment lammu OP lysued RBM 49500 1640925 904736
M/S Vishwa Samudra
el o~ Engineering A UId. | Geology 8 m":mm / OF 1ssued RBM (Sand) 90000
-ld, ng Oepartment , J&K 2983500 904776
015 | 8 NHAJ M/5 Vishwa Samudra Joint Director
Engineeting M1 L1d. | Geology & Mining Department Jammy |  OF M3ued sand 35000 1160250 841698
w22 | NHAL M/3 Gayatri Projects Ioint Director ,
P d. Geology & Mining Department Jammy | O ved Rem 40000 1020000 812763 . 812768

=37 MA0ent

-
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Geo-tagged Photographs of Dredging/ Desilting Site in Basanter River near Chichi
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Subject:-Chronological Summa
of
Material from Bein River, msmc?’sambivents Relating to Grant of Disposal Permits for River Bed

1. Identification of Flood Risk and Accumulation of RBM:

Heavy accumulalion of River_ Bed Material (RBM) was observed in Bein River, particularly in the stretch
near Bgm Bndge on NH-4fl in Tehsil Ghagwal, District Samba. The accumulation obstructed natural flow
of the nver and posed a serious risk to bridge safety and flood management.

2. Divisional Level Review and Assessment of Quantity:

The issue of accumulated RBM in Bein River was examined at the Divisional Level. In meetings held under
the Chairmanship of the Divisional Commissioner, Jammu, it was decided that urgent mcasures were
required for safety of bridges and removal of accumulated material. Accordingly, the District Level Task
Force constituted for the purpose visited the site at Bein Bridge and assessed the quantity of RBM required
to be dredged, which was measured as 1,87,500 cubic meters, equivalent to 3,37,500 MT.

3. Administrative Decision for Disposal through NHAL:

Based on the above assessment and subsequent administrative deliberations, it was decided that the already
excavated and accumulated RBM shall be permitted for disposal through the executing agency of NHAI, in
coordination with the Geology & Mining Department, strictly in accordance with the provisions of the J&K
Minor Mineral Concession Rules, 2016.

4. Directions of the Administrative Department:

Pursuant to the above decisions, the Administrative Department issued directions vide No. GM-
MNG/39/2023-02 dated 21.01.2023, which were subscquently endorsed by the Directorate of Geology &
Mining vide No. 1346/MCC/DGM/STP/2023/686 dated 23.01.2023, according approval for grant of

Disposal Pcrmits in favour of the principal executing agency of NHALI for lifting of already excavated River
Bed Matenal from Bein River.

5. Physical Verification and Site Authentication:

A departmental physical verification team constituted to inspect the site upstream of NH . _
District Samba. The tcam verified the site coordinates, authenticated the arga measuring 6-452;:'3"'" River,
o ed availability of already dredged and stacked River Bed Material a the site . Gctares and

6. Grant of First Disposal Permit - 30,000 MT:

Consequent upon the above approvals and verification, the first Disposal Permit s L

M/s Vishwa Samudra Engincering Pvt. Ltd., being the cxccuting’:‘;cncy of ;l}r:: El";?-ﬁlet;ll In tavour of

MT of already excavated River Bed Material from Bein River, District Samba \:id lﬂ ng of 30,000

44/Jt.DGM/Vishwa/Expressway/DAK/22-23/3585-91 dated 14.03.2023, with a va;lidil; 0';_‘];“ order No.
! ree

months.
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|

7. Subsequent Sequential Disposal Permits from the Same Site:
. - I
s 'pcmncm }0 m;nuon that after utilization of the initially permitted quantity and on confirmation of
continued avmla}blhty of already dredged and stacked material at the same verified sitc, subsequent
Dupom Ptfm“’_ -we[e gnnled ,eq“e‘ﬁmy from the same location, after due field verification and
scrutiny by the Mining Department, as detailed below: '

. Tracking ID 1016741566 - Disposal Permit for 30,000 MT
+ Tracking 1D 1304328876 - Disposal Permit for 50,000 MT
« Tracking 1D 1929518818 — Disposal Permit for 49,500 MT

ved site at Bein River and were issued in continuation

All the above permissions pertained to the same appro ; t
uantity and in compliance with statutory provisions.

of earlier permits, strictly within the overall assessed q

8. Conditions and Regulatory Safeguards:

conditions including restriction of lifting strictly within
the verified area and sanctioned quantity, non-excavation below natural bed level, protection of river regime
and environment, transportation through duly authenticated Form-A (e-challan), recording of mineral at the

nearest Mineral Check Post and compliance with the Mines and Minerals (Deyelopmem and Regulation)
Act, 1957, Environment Protection Act, 1986, J&K Water Resources (Regulation and Management) Act,

2010 and SRO-105 of 2016.

ANl Disposal Permits were issued subject to detailed

9. Purpose and Utilization:

The River Bed Material covered under the Disposal Permits issued for Bein River was permitted to be
utilized exclusively for approved Govemment infrastructure works being executed by NHAL No lifting or

transponation beyond the sanctioned quantities or outside the permit validity was allowed.

Yours faithfully,

District Mineral Officer
Samba
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Geo-tagged Photographs of Dredging / Desilting Site in Bein River

3

District Mjheral O'.ice
Geology & Mining Dept!
Samba



